IN THE MATTER OF CORPORATE INSOLVENCY RESOLUTION PROCESS OF VASAN HEALTH CARE PRIVATE LIMITED
CIN :U85110TN2007PTC064072
Date of commencement of CIRP: 03rd October 2019

= -LIST OF.CREDITORS
Summary as on18th June 2021

{ . Filing under clause (ca) of sub-regulation (2) of regulation 13 the IBBI {Insolvency Resolution Process for Corporate Persons) Regulations, 2021 -

* L List'of other creditors (Other than financial creditors and operational creditors) .
B it G T : AnnexU‘i-e~‘49(NlL), [ S . Sl .

Amount in Rs.

Please look into notes

Notes:

1. The List of Creditors was neither shared by the Interim Resolution Professional nor available in the records submitted to CoC meetings or filings with Hon'ble NCLT Chennai.
Hence, we are unable to list the claims from Other Creditors.




